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FIFTEENTH KERALA LEGISLATIVE ASSEMBLY
Eleventh Session
Monday, July 1, 2024

LIST OF BUSINESS

I. Questions:

Questions entered in the separate list to be asked and

answered.

II. Calling Attention:

(1) Shri. Murali Perunelli to call the attention of the Minister
for Agriculture to the necessity to resolve the crisis
reported to have faced by the paddy cultivation sector in
the State.

(2) Shri. Ramesh Chennithala to call the attention of the
Chief Minister to the necessity to make comprehensive
changes in the Coastal Management Plan considering also
the development needs of the Coastal Panchayats in the
State.

III.Financial Business:

Discussion and Voting on Demands for Grants in the
Budget for the financial year 2024-2025.

Demand No. XXXI - Animal Husbandry.
Demand No. XXXII - Dairy.

Demand No. XXXIV - Forest.
(As per separate list.)

Afternoon Session
(From 2 p.m. to 5 p.m.)
IV. Legislative Business:
Introduction and Motion for reference to Subject
Committee of the Kerala Revenue Recovery (Amendment)
Bill, 2024.

(Discussion to be concluded.)

Secretariat of the Kerala Legislature, Dr. N. Krishna Kumar,
Thiruvananthapuram, Secretary.
June 30, 2024.



